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BEFORE THE NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH, PUNE

oRTGTNAL APPLTCATTON NO. 20 OF 2026 (WZl

Surtaji HamirjiJadeja ...Applicant

Versus

State of Gujarat & Ors ... Respondents

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT NO.s -
GUJARAT POLLUTION CONTROL BOARD IN COMPLIANCE OF

ORDER DATED 24,04,2026

l, Minakshi P. Solanki, aged adult, lndian lnhabitant, Occupation: Service,

presently serving as in-charge Unit Head, Kutch West with the Gujarat

Pollution Control Board, having office at Sector 10A, Paryavaran Bhavan,

Gandhinagar, do hereby solemnly affirm and state on oath as under:

1. lsay that lam serving with Respondent No.s - Gujarat pollution

Control Board ("GPCB") and am duly authorised and competent to

swear this Additional Affidavit on behalf of Respondent No.S. I am

conversant with the facts and records of the present case and am filing

the present Additional Affidavit in compliance with the order dated

24.04.2026 passed by this Hon'bte Tribunat.

2. I say that this Hon'ble Tribunal, while considering the Affidavit in Repty
filed on behalf of Respondent No.5, was pleased to direct Respondent

No.5 to place on record the particulars regarding the consent to
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Establish and Consent to Operate granted to Respondent No.10 and

to clarify the allegations that the Project Proponent had allegedly

operated without the requisite consents and that the Consent to

Operate was granted ex-post facto.

4. lt is submitted that Respondent No.'10 - M/s. Shree Bhagwati Buildinfra

Private Limited submitted an application dated 17.06.2022 before the

Gujarat Pollution Control Board seeking grant of Consent to Establish

for its proposed activlty of manufacture of Bromine (Brz) and Sodium

Chloride (Salt). A copy of the said application is annexed hereto and

marked as Annexure-R1.

5. Pursuant thereto, officers of the Gujarat Pollution Control Board carried

out site inspection on 27.06.2022 in connection with the said

application. During the course of inspection, it was observed that

construction work of the brine field had already commenced.

Accordingly, the unit was instructed to pay late fee as per applicable

policy and procedure of the Board. A copy of the inspection report

dated 27.06.2022is annexed hereto and marked as Annexure-R2.

6. lt is submitted that Respondent No.10 thereafter deposited late fee of

Rs.37,5001 on 29.06.2022. A copy of the payment receipt evidencing

payment of late fee is annexed hereto and marked as Annexure-R3.

Thereafter, upon consideration of the application and documents
placed on record, the Gujarat Pollution Control Board granted Fresh

Consent to Establish vide Consent Order dated 10.10.2022. A copy of

o

Y

3. ln compliance with the directions contained in the order dated

24.04.2026 passed by this Hon'ble Tribunal, Respondent No.5

respectfully places on record the chronology relating to grant of

Consent to Establish and Consent to Operate/Consolidated Consent

and Authorisation in favour of Respondent No.10.
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the Consent to Establish dated 10.10.2022 is annexed hereto and

marked as Annexure-R4.

8. Thereafter, Respondent No.10 submitted an application dated

18.12.2025 seeklng Fresh Consolidated Consent and Authorisation

(CCA). A copy of CCA application is annexed hereto and marked as

Annexure-R7. ln connection with the said application, inspection of

the unit was carried out on 30.i2.2025 by officers of the Gujarat

Pollution Control Board. During the inspection, the Bromine plant and

salt pans were found installed and the plant was found in operation. A
copy of the inspection report dated 30j2.202s is annexed hereto and

marked as Annexure-R8.

9. lt is further submitted that during the pendency of the aforesaid ccA
application, an RTI application dated ,l1.i2.2025 came to be filed
seeking information regarding consent status of the unit. since the
Fresh ccA application dated 18.12.2025 was still under process and

7. lt is further submitted that Respondent No.10 thereafter submitted an

application dated 21.08.2025 seeking amendment in the Consent to

Establish for installation of an additional DG Set. Pursuant thereto,

inspection of the unit was carried out on 01.09.2025. During the said

inspection, it was observed that approximately 13,000 acres area had

been developed for the brine field. lt was further observed that the

Bromine Plant and ETP were under commissioning, the proposed

boilers and salt washery were under trial run and the STP was yet to

be installed. The establishment of the plant was informed to be

approximately 95% complete. A copy of the inspection report dated

01 .09.2025 is annexed hereto and marked as Annexure-R5. Upon

consideration of the amendment application and inspection report, the

Gujarat Pollution Control Board granted amended Consent to Establish

on 09.10.2025. A copy of the amended Consent to Establish dated

09.10.2025 is annexed hereto and marked as Annexure-R6.
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no CCA had been granted by the Gujarat Pollution Control Board as

on the date of furnishing information, the Regional Officer vide

communication dated 19.01.2026 informed that no/nil CCA had been

granted to the unit. A copy of the RTI application and reply dated

19.01 .2026 are annexed hereto and marked as Annexure-R9

collectively.

10. lt is respectfully submitted that upon completion of scrutiny of the

application, consideration of inspection reports and verification of

compliance requirements, the Gujarat Pollution Control Board granted

Fresh Consolidated Consent and Authorisation (CCA)to Respondent

No.10 on 13.02.2026. A copy of the CCA dated 13.02.2026 is annexed

hereto and marked as Annexure-R10. lt ls further submitted that

thereafter a correction order dated 22.04.2026 came to be issued by

the Gujarat Pollution Control Board whereby the source of water

mentioned in the CCA was corrected from "CGWA" to "Sea

Waterffanker". A copy of the correction order daled 22.04.2026 is

annexed hereto and marked as Annexure-Rl 1.

11. The aforesaid chronology is being placed on record in

compliance with the order dated 24.04.2026 passed by this Hon'ble

Tribunal. Respondent No.5 respectfully submits that the above facts

are borne out from the official records maintained by the Gujarat

Pollution Control Board.

12. lnsofar as the allegation recorded in the proceedings that the

Project Proponent had commenced certain activities prior to grant of

consent to Establish and that the consent to operate/consolidated

Consent and Authorisation was granted subsequently is concerned,

Respondent No.5 respectfully submits that the factual position

emerging from the official records of the Gujarat pollution control
Board has been set out hereinabove. The records indicate that upon

inspection dated 27.06.2022, conslruction activity pertaining to the
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brine field was observed at site, whereupon the unit was directed to

deposit late fee in accordance with the prevailing policy and procedure

of the Board. The said late fee came to be deposited on 29.06.2022

and thereafter the application for Consent to Establish was processed

on merits, resulting in issuance of Consent to Establish dated

10.10.2022. lt is further submitted that during inspection dated

01.09.2025 undertaken in connection with the application for

amendment of Consent to Establish, the Bromine Plant and ETP were

observed to be under commissioning, while the proposed boilers and

salt washery were observed to be under trial run. Thereafter, during

inspection dated 30.12.2025 carried out in connection with the Fresh

Consolidated Consent and Authorisation application dated

18.12.2025, the plant was found in operation. The said factual aspects

formed part of the record considered by the Gujarat Pollution Control

Board while processing the application for grant of Fresh Consolidated

Consent and Authorisation, which ultimately came to be granted on

13.02.2026.

13. Respondent No.5 respectfully submits that the present Additional

Affidavit is being filed solely for the purpose of placing the aforesaid

chronology and relevant facts on record in compliance with the

directions contained in the order dated 24.04.2026 passed by this

Hon'ble Tribunal. Save and except the factual particulars stated

hereinabove, Respondent No.5 reserves its right to make further

submissions on questions of law and facts, if so required, during the

course of the proceedings.

14. Respondent No.5 respectfully submits that save and except as

stated hereinabove, the contents of the Affidavit in Reply already filed

on behalf of Respondent No.5 remain unchanged. Respondent No.5

craves leave to place such further facts, documents and submissions

on record as may be necessary and as may be directed by this Hon'ble

ruITribunalfrom time to time.
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Solemnly affirmed at Gandhinagar on this ra{", of July,2026
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PLOT NO:unsurveyed land,
at Mota rann, Kutch, ,
Mudhan - 370001
DIST : Kutch West,  TAL : Bhuj                ,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

bhagwatibuildinfra@gmail.com

9925375007

Type / Scale / Sector / Status : RED / MEDIUM / Chlorine, fluorine, bromine, iodine and their compounds / In 
Operation

 Inspection Dt & Time : 27/06/2022 12:30 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 826.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

675651 ( On Application )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Soak Pit
Zero Liter Discharge  / -

Ind : Dom : 1.500
520.000Ind : Dom : 1.350 Waste Water generation / Discharge (klpd) :

-  Last Inward:

No

 TSDF Name : ANKLESHWAR WASTE MANAGEMENT LIMITED

 Person Contacted : Mr. Kuldip Parab, Accountant

4

17

Shree Bhagwati Buildinfra Pvt. Ltd.

Ro Name : Kutch West

Last 3 Legal Action :

Source of Water Supply: Borewell

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/04/2020 01/01/2021

Borewells: 0
Tubewells: 0

Boilers=2 , DG Sets=2 , Flue Gas =4, Process =2 , ETP Cap = 0 , Capacity of All = 

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 27514-30/06/2022

14

15
16

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : --- Water Cess Return : HW Monthly Return : 2016-99

No Data

APCM Details : Scrubber,Water Scrubber

Fuel Used : H.S.D,Lignite

Stack Attached to : .... Any Other,Boiler,D.G. Sets

1/4 ( Through XGN )30/06/2022

PCB Id: 76360
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

ANNEXURE-R2
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PCB-ID: ( 76360 )

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Distance(KMs)  from Residential area @3 KM Village: Mudhan, Taluka: Lakhpat 

b  - Distance(KMs)  Road- NH/SH 17 km State highway Lakhpat

c  - Distance(KMs)  Railway ----- Unit is located in Greater Rann of Kutch

d  - Distance(KMs)  Water body - Lake/pond/river ----- Unit is located in Greater Rann of Kutch

e  - Distance(KMs)  Ecologically Sensitive area- 
scantury/national park/reserve forest/ Any other ----- Unit is located in Greater Rann of Kutch

f  - Distance(KMs)  Habitates - Village @3 KM Village: Mudhan, Taluka: Lakhpat 

g  - Distance(KMs)  Educational institutes- Anganwadi/ School/ 
colleges/ any other @3 KM Village: Mudhan, Taluka: Lakhpat 

h  - Distance(KMs)  Monuments ---

Haz Waste Related

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

2/4 ( Through XGN )30/06/2022

PCB Id: 76360
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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1. CTE મેળ યા બાદ તેની શરતોની ુતતા કર  CCA માટ અર  કરવી
2. આપના lease area માંથી  િવ તાર CRZ માં આવતા હોય, તે માટ જ ર  મં ૂર  સ વર ર ૂ કરવી.
4. Source of fresh water માટ અિધ ત મં ૂર  ર ૂ કરવી.
5. ુલાકાત સમયે brine field ું કામ ચા ુ જોવા મળેલ છે, તે માટ િનયત લેટ ફ  ભરવી.
3. Talati ું distance certificate ર ૂ કર ું.

Unit is visited w.r.t. CTE-fresh application for manufacturing of bromine 1250 MT/Month, MgCl2 - 375 
MT/Month, NaCl- 500000 MT/Mont by using brinewater (Sea water from runn) from Greater runn of kutch.   
Unit location proposed at unsurveyed land of   Grater Runn of Kutch, Total land is 15000 hector. Out of 15000 
Hector 1339.5 hector fall under CRZ-IB, 41.9 Hector in CRZ- III. Unit has applied to Gujarat Coastal Zone 
Management Authority for CRZ Clearance.  Nearest Village Mudhan is @ 3 k.m. away In South direction. There 
is no any school, historic monument within 500 meter from proposed unit.  During visit, construction work of 
brine field is going on so unit is instructed to pay late fee.  Manufacturing process is COLD process and important 
raw material is Chlorine, HCL, Brine water, SO2 etc.  Fresh water consumption will be 827.5 KLPD. Source of 
Electricity is from grid (PGVCL). Source of fresh water yet not finalized by unit, but looking to the area it may 
be ground water. Effluent generation will be a 520 KLD from manufacturing process where fresh water used and 
100800 KLD used brine after bromine recovery, so total wastewater will be 101320 KLPD.  Unit proposed Lime 
Neutralizer as a primary treatment followed by settling tanks and Evaporation pond (Reservoir- 1) having area 
800 Hactor.  Unit proposed neutralized effluent will be circulated again in brine field and used as feed bittern 
repeatedly.  Unit proposed 2 Nos of 1 TPH Boilers with water scrubber as an APCM and 22 M stack height, 2 
Nos of 5 TPH Boilers with water scrubber as an APCM and 22 M stack height with Coal (Lignite) 768 MT/Day 
as a fuel.  3 Nos 125 KVA DG Sets and 3 Nos 25 KVA DG set with HSD 100 Liter/Hr as a fuel. Unit proposed 2 
Nos of process vent attached to reaction vessel and feed enrichment section with pack column scrubber. Unit 
proposed 4500 MT/Year Gypsum from ETP and used oil 5 Liter/Year as a Haz waste.  [633]-28/06/2022
~ RO Comments/Reply :Unit has applied for CTE-fresh for manufacturing of bromine 1250 MT/Month, MgCl2 - 
375 MT/Month, NaCl- 500000 MT/Mont by using brinewater (Sea water from runn) from Greater runn of kutch. 
Unit location proposed at un surveyed land of Grater Runn of Kutch, Total land is 15000 hector. Out of 15000 
Hector 1339.5 hector fall under CRZ-IB, 41.9 Hector in CRZ- III. Unit has applied to Gujarat Coastal Zone 
Management Authority for CRZ Clearance. Source of Electricity is from grid (PGVCL). Unit proposed Lime 
Neutralizer as a primary treatment followed by settling tanks and Evaporation pond (Reservoir- 1) having area 
800 Hactor. / I recommend :May be GRANTED-30/06/2022

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: As per crux[4738-AEE]~

I recommend : 

3/4 ( Through XGN )30/06/2022

PCB Id: 76360
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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 Inspection Team :

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Reaction Vessels 12 packed column scrubber SCR HF-,
2 ...  Any Other 12 feed enrichment section stack SCR

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 D.G. Sets 9 3 Nos - 125 KVA YES N.A H.S.D 100 lit/hr
2 D.G. Sets 9 3 Nos - 25 KVA YES N.A H.S.D
3 Boiler 22 1 TPH - 2 Nos YES WSC Lignite lignite/coal @ 768 

MT/D
4 Boiler 22 5 TPH - 2 nos YES WSC Lignite lignite/coal

Details about Hazardous Waste Management :

Sample Details

D

A

Mr. Chaudhary Naresh p, DEE - MS. ZEEL KIRANBHAI ADHIKARI

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (76360)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Used or Spent Oil I  -5.1 0.005-M.T COL,REU,STO
2 Chemical    sludge    from    waste    water treatment I  -35.3 4500.000-M.T COL,DSS,CYC,STO,TRA

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 bromine (b12) 0.000 0.000 - M.T 0.000 not consider this product
2 Bromine (Br2) 1250.000 1250.000 - M.T 1250.000
3 Mgcl2 ( By product) 375.000 375.000 - M.T 375.000
4 NaCl 500000.000 500000.000 - M.T 500000.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 Castor oil 24.000 - M.T
2 Chlorine 1100.000 - M.T
3 HCL 1200.000 - M.T
4 NaoH 125.000 - M.T
5 SO2 960.000 - M.T

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 827.500 WWG : 521.350 Water Source     Remark
1 Boiler Feed 432.000 172.000 Tankers
2 Cooling Water 146.000 140.000 Tankers
3 Domestic Purpose 1.500 1.350 Tankers
4 Others ..... 160.000 120.000 Tankers ETP solution
5 Others ..... 88.000 88.000 Tankers Column Flushing

Water Consumption & Generation Break upG

Signature By(Mr. Chaudhary Naresh p, DEE )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

4/4 ( Through XGN )30/06/2022

PCB Id: 76360
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Payment Acknowledgment

Payment ID: 390557 Payment Date: 29/06/2022

Application No: 257470 Application Type:

Company Name: Shree Bhagwati Buildinfra Pvt. Ltd.(76360)

Address: unsurveyed land, at Mota rann, Kutch - , Village: Mudhan Tal: Bhuj Dist:
Kachchh Pin: 370001

Bank Name: *** Branch Code: ***

Amount (INR): 37500 Payment Mode: NET

Transaction No.: WCPN1242068609 Status: 0300 NA

Remark: Additional Fees

This is a system-generated payment acknowledgment issued based on a successful response received from the
payment gateway.
The final confirmation is subject to successful reconciliation and verification of the transaction by GPCB.
In case of any discrepancy, the decision of GPCB shall be final and binding.

 GPCBID: 76360, InwID: 257470,
Print by: 602
Print Date: 25/06/2026 03:40:01
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GUJARAT POLLUTION CONTROL 
BOARD 

KUTCH WEST, KATIRA COMMERCIAL COMPLEX-1, 
FIRST FLOOR , NEAR INCOME TAX OFFICE, 

MANGLAM CHAR RASTA ,SANSKAR NAGAR,,  
BHUJ - 370 001,  

(T) (02832) 250 620
 
 
No.: GPCB / KUTCH WEST / PCBID-76360 / 873799      Date:

 
1. Name & Address of the 

industry
: Shree Bhagwati Buildinfra Pvt. 

Ltd. 
PLOT NO:unsurveyed land, 
unsurveyed land, at Mota 
rann, Kutch, Mudhan - 370001 
DIST: Kutch West, TAL: Bhuj

2. Scale & Category : Medium/Red
3. Name of the authorised 

person
:

4. Date of commencement of 
production

: 01/04/2020

5. Date & time of visit : 01/09/2025 03:20 hrs
6. Name of the person 

contacted
: Mr. Dhirendrakumar Gaurav 

(Sr. Manager)
7. References
 

8. Observation crux
Type Detail

~ 04/09/2025 Unit has propose to addition of DG 
sets having capacity 3 x 500 KVA, 2x 650 KVA & 2 x 
125 KVA respectively in place of existing DG sets (3 x 
125 KVA & 3 x 25 KVA) after CTE amendment for 
standby power supply. Existing 5 TPH & 1TPH 
boilers are remaining unchanged. There will be no 
change process gas emission after CTE-
Amendment., Entry By LSO H M Sorathia, SO 

AIR

Annexure-R5
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S. S. Chauhan, DEE

Water

~ 04/09/2025 There will be no change in fresh water 
consumption, wastewater generation & its mode of 
disposal after CTE-Amendment. , Entry By LSO H M 
Sorathia, SO 
S. S. Chauhan, DEE

Haz

~ 04/09/2025 There will be no change in Hazardous 
waste generation & its mode of disposal after CTE-
Amendment., Entry By LSO H M Sorathia, SO 
S. S. Chauhan, DEE

General

~ 04/09/2025 This unit is inspected with respect to 
CTE-Amendment application for addition of DG sets 
having capacity 3 x 500 KVA, 2x 650 KVA & 2 x 125 
KVA respectively. Unit has obtained CTE for 
establishment of industrial plant for mfg of Bromine 
(Br2) 1250 MT/Month & NaCl (salt) 5,00,000 
MT/month vide consent order no. CTE-120568, 
which is valid up to 16/06/2029. Unit has developed 
13000 acres area for brine field. During inspection, 
(i) Bromine Plant & ETP are observe under 
commissioning, (ii) proposed both Boilers & salt 
washery are observe under trial run and (iii) STP yet 
to installed. The establishment of plant is 95 % 
completed as informed. There will be no change in 
product & its capacity, fresh water consumption, 
wastewater generation & its mode of disposal, 
Hazardous waste generation & its mode of disposal 
after CTE-Amendment., Entry By LSO H M Sorathia, 
SO 
S. S. Chauhan, DEE

9. Details of samples taken during inspection
No Record Available

10. Inspection team : H M Sorathia, SO 
S. S. Chauhan, DEE

76
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11.Instruction Details:
Sr 

No.
View Instruction

Type of 
Instruction

1
CTE/CTE Amendment મેળવ્યા બાદ તેની શરતોની 

પુર્તતા કરી, CCA માટે અરજી કરવી.
Product

12.Photographs:
NIL

13.Documents Collected:
NIL

14.NEI Document:
NEI_76360

15.Check List:
Sr 

No.
Question OptionRemark

1

Applicability of Rule-6/Rule-9 of the 
Hazardous and other Wastes (Management & 
Transboundary Movement) Rules, 2016 and 

Amendment thereof

NA

2
CRZ Notification, 2019 and Amendment 

thereof
NA

3
Online Continuous Emission & Effluent 

Monitoring Systems installed and connected 
with SPCB / CPCB.

NA

4
EIA Notification, 2006 and Amendment 

thereof
NA

5 Environmental Audit Scheme of GPCB NA

6
Inclusion in Eco Sensitive Zone (Notified / 

Draft) of Protected Areas
NA

GPCBID: 76360, InwID: 0, Print by: 650
Print Date: 06/09/2025 01:51:08
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Shree Bhagwati Buildinfra Pvt. Ltd. - 76360

FORM-I

[See Rule 9 (1)]
(To be submitted in triplicate)

Application for consent establishing/operating the industrial plant/plants under
Section 21 of the Air (Prevention & Control of Pollution) Act, 1981

From:

Shree Bhagwati Buildinfra Pvt. Ltd.

18/12/2025

PLOT NO:unsurveyed land, unsurveyed land, at Mota rann, Kutch, Mudhan - 370001 DIST:

Kutch West, TAL: Bhuj

To:

GUJARAT POLLUTION CONTROL BOARD
Paryavaran Bhavan, Sector-10/А,,

Gandhinagar - 382010,

(T) 079-23222756

I/We hereby apply for consent / renewal of consent under Section 21 of the Air

(Prevention & Control of Pollution) Act, 1981 to establishment / operate the industrial

plant/ plants owned by

to be located / located at

2. Full address of the factory / industrial

plant/s (Survey No. village plot No.

location of premises etc.) with

telephone/telex Nos.

1. Full name of the applicant with

designation and address and Telephone

/ Telex number

Vipul Thanki 9925375007

unsurveyed landat Mota rann, Kutch

PLOT NO:unsurveyed land, unsurveyed

land, at Mota rann, Kutch, Mudhan

370001 DIST: Kutch West, TAL: Bhuj
9925375007

3. Names of full time directors / partners / owners with addresses and telephone nos.

:

No.
Full Name

Mobile No
Address PAN NО Nationality

DIN

No

A-112 Siddhi Vinayak
Amam

1 shreyans Shah
M:9925375007

Towers, S.G.Highway,
Makarba, Ahmedabad-

380051

D:, T:, V:

2 Jayendra
Chinubhai

A-112 Siddhi Vinayak

Towers, S.G.Highway,
Makarba, Ahmedabad-

*SHREE BT. 
LT
O
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Shree Bhagwati Buildinfra Pvt. Ltd. - 76360

Application for consent ro establish or take any step to establish
any industry, operation proccess or any treatment and disposal system
for discharge, under section 25 or continutation or discharge under
section 26 of the water(Prevention and Control of Pollution) Act. 1974.
From: Date: 18/12/2025
Shree Bhagwati Buildinfra Pvt. Ltd.,

PLOT NO:unsurveyed land, unsurveyed land, at Mota rann, Kutch,
Mudhan - 370001 DIST: Kutch West, TAL: Bhuj

To:

The Member Secretary,

Gujarat Pollution Control Board, Sector-10/A, Gandhinagar - 382010

I/We hereby apply for consent/renewal of consent under
section of the water (Prevention and Control of Pollution) Act. 1974(6 of
1974) to establishment or take any step to establish any industry or
operation or process or a treatment and disposal system or any extention

or addition to bring into use any new altered outlet for discharge of

sewage/trade effluent to continue to discharge sewage/trade effluent
from land/premises owned by

4. Names, Address and Telephone Nos. of Applicant:

No.
Full Name

Mobile No
Address

PAN NO Nationality
DIN

No

A-112 Siddhi

1

Amam

shreyans Shah

M:9925375007

Vinayak Towers,

S.G.Highway,
Makarba,

Ahmedabad-

380051

D:, T:, V:

A-112 Siddhi

2

Jayendra
Chinubhai

Patel

M:9712210000

Vinayak Towers,

S.G.Highway,

Makarba,

Ahmedabad-

380051

D:, T:, V:

5. Address of the: PLOT NO:unsurveyed land, unsurveyed land,
at Mota rann, Kutch, Mudhan - 370001 DIST:

Kutch West, TAL: Bhuj

Industry

6. Details of Commissioning etc:

(a) Approximate date of proposed

commissioning of work.

: 01/04/2020 WATI BUIL
DINFR.

AHMEDABAD

OVT. LTD.*SHREE B
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Sr

Schedule

Category -
Waste
Name

Hazardous Waste Report

Qty /
Unit

1

1-5.1-
Used or

Spent Oil

0.005
MT Per

Annum

2

1-35.3-
Chemical

sludge from
waste water

treatment

4500.0

00 MT
Per

Annum

Authorization Level

0.005 MT Per Annum Generator - Collection -

Storage - transport Recycling Captive
Utilization (Within Plant)

And

4500.000 MT Per Annum Generator

Collection - Storage - transport Recycling
Captive Utilization (Within Plant)

And

Remark

GPCBID: 76360, InwID: 109000637, Print by:

76360

Print Date: 18/12/2025 11:41:35 SHREE BHAGWATI BUILD INFRA PVT. LTD.

then

Authorised Signatory
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BRIEF DESCRIPTION OF MANUFACTURING PROCESS 

 

Process Flow Chart: Liquid Bromine 

 

Process description: 

This process description is based on the enclosed process flow sheets 1 and2.The whole process is 
designed for a typical operation procedure of bromine production plant.  

STEP-1 :-PRIMARY PROCESS:FES PROCESS (FLOW SHEET-1)

Process description: 

First of all feed bittern of min 0.2/0.8 GPL to be acidified maintain 2-3 PH by the dosing of Hcl 
(available)/Hcl. 

After the bittern circulation oxidized to 90% in oxidation tower chlorine gas feeding started with 
required ratio based on sulphur gas available ratio. 

The reaction mass blow out by the blower form mist produces free bromine absorbed by spray 
of process/sea water form HBr (ML) of upto25/100 GPL. The ML collected from absorber and 
transfer for storage /use via ML day tanks. 

It is a cold continuous process to Enrich bittern of higher GPL use as a raw material for Bromine 
production. 

REACTION: 

(Bittern) MgBr2+cl2+SO2-oxidation HBr (Product)+Effluent(Mgcl2+Hcl+Free bromine+H2O) 

Since, it is a patent technology process detail technology not shared by any technology 
supplier. 
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 STEP-2 Brominestrippingcolumn C1010(Steaming out process- STO) 

The bromine stripping column C1010 is split into two regions. 
 

In the upper section (reaction zone) of column C1010 the bromide is treated with 
chlorine(oxidizing agent).This procedure leads to the formation of elemental bromine and the 
corresponding pieces(chloride)appropriate to the following reaction equation: 
 

Cl2 +2HBr 2 +2HCl 

In the lower section of column C1010 the formed bromine is stripped off from the Hydrogen 
bromide solution using a certain amount of live steam which forms a low boiling azeotropic 
bromine/water mixture. 

The zoetrope bromine/water mixture leaving column C1010 will be condensed in heat exchangers 
E1012A/B. 
 

The resulting condensate from both condensation lines is collected in separator vessel D1019 
where the crude bromine (heavy phase)is separated from the aqueous phase. 
 
 

Due to non-condensable components in the distillate flow coming from columns C1010 a specific 
amount of bromine won’t condense at existent cooling water temperature in condensers 
arrangement E1012A/B. Therefore, the glass stream is leaded in to a second condenser E1017 
which operates at lower temperature to reduce bromine amount in vet gas. Remaining vent gas is 
led to scrubber C1020 where bromine loss is reduced to a minimum by absorption in cold feed 
bittern. 
 

The aqueous phase (light phase) in separator vessel D1019 will be returned to column C1010 while 
the crude bromine (heavy phase) is flowing by gravity to purification columnC2010. 

PurificationcolumnC2010 

The process of bromine purification is based on the physical properties of the ternary system 
bromine/chlorine/water. 
 
Crude bromine coming from separator D1019 will be fed to the top of column C2010 comprising 
packing sections. Water and chlorine can be stripped out of bromine using 
strippingcolumnC2010withreboilerE2011at the bottom ofcolumnC1020. 
 
Water and chlorine will be enriched in the upper part of the stripping column and leave 
columnC2010 with an excess of bromine vapors to condensersE2012A/B. The partially condensed 
liquid is then returned to separator D1019 where the above-mentioned separation will start again. 
The purified bromine will be removed from column C2010 in the bottom and condensed in a heat 
exchangerE2032. 
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VentgasscrubberC1020 

All vent gases from the condenser E1012 and E2012 are leaded to the vent gas scrubber 
C1020.ScrubberC1020is operated with cold Effluent by passed from the main feed flow. 

To treat all incoming vent gases in a counter current manner the liquid phase is fed to the top 
ofscrubberC1020. 

Neutralisation 
The effluent is neutralized in a tank. For Neutralization an aqueous solution of Calcium hydroxide is 
used. 
 
Also, the vent coming out the scrubber column C1020 is neutralized in a caustic scrubber unit 
(provided by client) comprising a scrubber, pump and cooler, due to remove heat of reaction. For 
neutralization an aqueous solution of sodium hydroxide and sodium this sulfates used as well. 
 
All the chlorine vent and leakage arrested and neutralized in chlorine scrubber connected to 
chlorine unit. 
 
Any leakage of chlorine and bromine detected by detectors placed at various location of the plant 
based on range & requirements. 
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Equipment Bromine plant: 

Materials: 
 

GL Borosilicateglass 
GLS Glasslinedsteel 
FRP Fiberreinforcedplastic 
CS Carbonsteel 
TA Tantalum 
PVDF Polyvinyl difluoride 
PP Polypropylene 
SiC Siliconcarbide 
Ti Titanium 

EquipmentList(accordingtoflowdiagramsNo.1 & 2) 
 

Item No. Description Materials Scope 
C1010 1 ReactionColumn GL/PVDF/Ti DDPS 
E1012A/B 2 Condenser GL/PTFE DDPS 
D1019 1 Separatorvessel GL/PTFE DDPS 
E1017 1 Guardcondenser GL/PTFE DDPS 
C1020 1 Scrubbercolumn GL/PVDF/PTFE DDPS 
C2010 1 PurificationColumn GL/PTFE DDPS 
E2011 1 BromineReboiler TA DDPS 
E2012A/B 2 BromineCondenser GL/PTFE DDPS 
E1032 1 Brominecooler GL DDPS 
P1016 1 Effluent pump PVDFcastiron Client 
E1013 1 preheater Ti/Pd Client 
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Inspection Report
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

GUJARAT POLLUTION CONTROL BOARD
Kutch West, Katira Commercial Complex-1, First Floor , Near Income Tax office, 

Manglam Char rasta ,Sanskar nagar,, 
BHUJ - 370 001, 

(T) (02832) 250 620

1.  Industry Details : Shree Bhagwati Buildinfra Pvt. Ltd. 
PLOT NO:unsurveyed land, unsurveyed land, at Mota rann, 
Kutch, Mudhan - 370001 DIST: Kutch West, TAL: Bhuj

2. Scale & Category : Medium/Red

3. Production Date : 01/04/2020

4. Date & time of visit : 30/12/2025 12:45, (Inspection ID : 898222)

5. Person Contacted : Dhirendrakumar Gaurav - Sr. Mgr. Prod.

6. Type of Inspection : APP

No.: GPCB / KUTCH WEST / PCBID-76360 / 29580-06/01/2026      

7. Field Observations (Crux)
Type Details

General

~ 06/01/2026 Unit is visited wrt CCA Fresh application. Unit has proposed 
production of Bromine – 1250 MTM & Salt – 500000 MTM. Unit has valid CTE 
– 120568 upto 16.06.2029 & CTE – 148869 upto 20.08.2032 for the same. 
Unit has uploaded the raw material details, manufacturing process in XGN. 
Unit has installed the bromine plant and salt pans. During visit, Plant is 
found in operation., Entry By NRO MR. KISHAN JIVANBHAI DESAI
MR. RAJENDRASINH RAJABHAU GAEKWAD

Water

~ 06/01/2026 Unit has proposed brine consumption of 48400 KLD. Unit has 
proposed total water consumption of 2542.5 KLD. The total water proposed 
shall be treated in RO based DM plant, from which 508 KLD permeate shall 
be used for industrial purpose & 25 KLD permeate shall be used for 
domestic purpose. The reject 120 KLD shall be used for lime slurry 
preparation and rest 1889.5 KLD shall be used for salt washing. Unit has 
proposed 532 KLD generation of industrial wastewater, which shall be 
treated in ETP along with brine and discharged into solar evaporation pond 
and shall be reused back in process. Unit has provided ETP comprising of 
primary treatment. During visit, ETP is found in operation. One sample is 
collected from the final outlet of ETP. Unit is instructed to provide flowmeter 
at the ETP inlet and outlet. Generated domestic wastewater – 5 KLD is 
proposed to be treated in STP and treated domestic wastewater shall be 
discharged for plantation and gardening within premises. During visit, STP is 
found under installation. Unit is instructed to submit time bound action plan 
for the completion of the same., Entry By NRO MR. KISHAN JIVANBHAI 
DESAI
MR. RAJENDRASINH RAJABHAU GAEKWAD
~ 06/01/2026 Unit has proposed fuel consumption lignite – 45.6 MTD & HSD 
– 4320 LPD. Unit has installed proposed boiler of 5 TPH and 1 TPH. Unit has 
provided APH + Dust Collector + ESP + Water Scrubber (Common) + Stack 
(Common) with 5 TPH boiler. Unit has provided Dust Collector + Water 
Scrubber (Common) + Stack (Common) with 1 TPH boiler. Lignite is used in 
boiler. Unit has yet not connected ESP with 1 TPH boiler as per the CTE. 

GPCBID: 76360, InspID: 898222, Print by: 650 Print 
Date: 06/01/2026 10:35:38 
889D2F20-831E-46DC-A661-65D3DBCBD0F6
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Inspection Report
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

GUJARAT POLLUTION CONTROL BOARD
Kutch West, Katira Commercial Complex-1, First Floor , Near Income Tax office, 

Manglam Char rasta ,Sanskar nagar,, 
BHUJ - 370 001, 

(T) (02832) 250 620

8. Details of samples taken during inspection :

Sr. 
No.

Sample 
Type

Collect Date Color & 
Condition

PH 
Range

Field 
Observation

Collect 
Charge

LAB

1 A 31/12/2025 25ml for each 
gas

480 Lit 
for 

PM, 
60 Lit. 

for 
SO2 & 
1142

ml for 
NOx

Sample is 
collected 
from the 
common 

stack 
attached with 

5 TPH & 1 
TPH Boiler. 

5 TPH Boiler 
with APH + 
DC+ ESP + 

WS is in 
operation 

during 
sampling.

13100 KUW

2 A 31/12/2025 50ml DM Water 
for HCl & Br2, 
100ml M.O. for 

Cl2

2 LPM 
for 10 
Minute

s

3500 KUW

Air

Unit is instructed to clarify regarding the same. During visit, 5 TPH boiler is 
found in operation and 1 TPH boiler is not found in operation. One flue gas 
sampling is carried out with the stack attached to 5 TPH boiler. Unit has 
installed the proposed process stacks attached to Reaction vessel and feed 
enrichment section stack. Unit has provided two stage packed column 
scrubber as APCM with reaction vessel and packed column scrubber with 
feed enrichment section stack. During visit, process stack sampling is 
carried out with the stack attached to reaction vessel. Unit is instructed to 
provide stack monitoring facility at process stack – feed enrichment section 
stack. During visit, all provided APCM are found in operation. Unit has 
proposed DG sets 500 KVA – 3 Nos., 650 KVA – 2 Nos. & 125 KVA – 2 Nos. 
Unit has installed 500 KVA and 650 KVA DG set., Entry By NRO MR. 
KISHAN JIVANBHAI DESAI
MR. RAJENDRASINH RAJABHAU GAEKWAD

Hazardous

~ 06/01/2026 Unit has proposed Used oil – 0.005 MTA and Chemical sludge 
from wastewater treatment – 4500 MTA as HW. Used oil shall be reused as 
lubricant and ETP sludge shall be reused back in plant. During visit, No 
stock of HW is found stored., Entry By NRO MR. KISHAN JIVANBHAI 
DESAI
MR. RAJENDRASINH RAJABHAU GAEKWAD

GPCBID: 76360, InspID: 898222, Print by: 650 Print 
Date: 06/01/2026 10:35:38 
889D2F20-831E-46DC-A661-65D3DBCBD0F6

Page 2 Of 3 
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Inspection Report
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

GUJARAT POLLUTION CONTROL BOARD
Kutch West, Katira Commercial Complex-1, First Floor , Near Income Tax office, 

Manglam Char rasta ,Sanskar nagar,, 
BHUJ - 370 001, 

(T) (02832) 250 620

3 W 31/12/2025 Colorless @ 7 - 
8 on 
pH 
Strip

960 KUW

9. Instructions given during inspection:

Sr. No. View Instruction Type Of Instruction
1 During visit, STP is found under installation. 

Submit time bound action plan for the completion 
of the same.

Water

2 Provide flowmeter at the ETP inlet and outlet. Water
3 Provide stack monitoring facility at process stack – 

feed enrichment section stack.
Air

4 ESP is not connected with 1 TPH boiler. Clarify. Air

10. Inspection Team : 

MR. KISHAN JIVANBHAI DESAI
MR. RAJENDRASINH RAJABHAU GAEKWAD

GPCBID: 76360, InspID: 898222, Print by: 650 Print 
Date: 06/01/2026 10:35:38 
889D2F20-831E-46DC-A661-65D3DBCBD0F6

Page 3 Of 3 
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ANALYSIS REPORT FOR 
AIR

Sample ID:500136

GUJARAT POLLUTION CONTROL 
BOARD 

KUTCH WEST, KATIRA COMMERCIAL COMPLEX-

1, FIRST FLOOR , NEAR INCOME TAX OFFICE, 

MANGLAM CHAR RASTA ,SANSKAR NAGAR,, 

BHUJ - 370 001, (T) (02832) 250 620

Test Report No. : 9767 Date: 02/01/2026

1. Name of the Customer : Shree Bhagwati Buildinfra Pvt. Ltd.
2. Address: : unsurveyed land, at Mota rann, Kutch - , Village: Mudhan Tal: Bhuj Dist: 

Kachchh Pin: 370001
3. Type of Sample : REP
4. Sample Collected By : 4705 - MR. KISHAN JIVANBHAI DE
5. Quantity of Sample Received : 25 ml each
6. Code No. of the Sample : 7710605
7. Date & Time of Collection & Inwarding : 30/12/2025 14:00 to 30/12/2025 14:10 & 31/12/2025
8. Date of Start & Completion of Analysis : 31/12/2025 & 02/01/2026
9. Sampling Point : From Process Stack attached to Reaction Vessel
10. Flow Details (Remarks) : --
11. Mode of Disposal : Two Stage Packed Column Scrubber
12. Ultimate Receiving Body : --
13. Temperature on Collection : 40 & pH Range on pH Strip : 2 LPM for 10 Minutes
14. Carboys Nos : Barcode
15. Parameters : 3

Sr Parameter Unit Test Method Result

1 7 - HCL-Stack MG/NM3 Argentometric 3.08
2 24 - Cl2-Stack * MG/NM3 IS 5182 (Part XIX) 1982 R.1998 6.72

3 94 - BR2-Stack 
(Bromine) MG/NM3 - 1.12

Laboratory Remarks : --------- By:521-H M Sorathia, SO Dt.: 02/01/2026

H M Sorathia, SO
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ANALYSIS REPORT FOR 
WATER / WASTE WATER SAMPLE

Sample ID:500137

GUJARAT POLLUTION CONTROL 
BOARD 

KUTCH WEST, KATIRA COMMERCIAL COMPLEX-1, FIRST 

FLOOR , NEAR INCOME TAX OFFICE, MANGLAM CHAR 

RASTA ,SANSKAR NAGAR,, BHUJ - 370 001, (T) (02832) 250 

620

Test Report No. : 9766 Date: 02/01/2026

1. Name of the Customer : Shree Bhagwati Buildinfra Pvt. Ltd.
2. Address: : unsurveyed land, at Mota rann, Kutch - , Village: Mudhan Tal: Bhuj Dist: 

Kachchh Pin: 370001
3. Type of Sample : REP
4. Sample Collected By : 4705 - MR. KISHAN JIVANBHAI DE
5. Quantity of Sample Received : 5 Ltrs.
6. Code No. of the Sample : 7025418
7. Date & Time of Collection & Inwarding : 30/12/2025 14:25 to 30/12/2025 14:25 & 31/12/2025
8. Date of Start & Completion of Analysis : 31/12/2025 & 02/01/2026
9. Sampling Point : Final Outlet of ETP
10. Flow Details (Remarks) : Yes
11. Mode of Disposal : Evaporation Pond
12. Ultimate Receiving Body : --
13. Temperature on Collection : 28 & pH Range on pH Strip : @ 7 - 8 on pH Strip
14. Carboys Nos : Barcode
15. Parameters : 6

Sr Parameter Unit Test Method Result

1 1 - Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) 28
2 2 - pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 6.56
3 3 - Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 Colorless
4 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 96.0

5 13 - Ammonical 
Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd 

edi.)-2012 6.72

6 36 - Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard 
Methods 22nd edi.)-2012 2.4

Laboratory Remarks : -------------- By:521-H M Sorathia, SO Dt.: 02/01/2026

H M Sorathia, SO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction 
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) – IS:6582: part-2: 2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR 
AIR

Sample ID:500135

GUJARAT POLLUTION CONTROL 
BOARD 

KUTCH WEST, KATIRA COMMERCIAL COMPLEX-

1, FIRST FLOOR , NEAR INCOME TAX OFFICE, 

MANGLAM CHAR RASTA ,SANSKAR NAGAR,, 

BHUJ - 370 001, (T) (02832) 250 620

Test Report No. : 9768 Date: 02/01/2026

1. Name of the Customer : Shree Bhagwati Buildinfra Pvt. Ltd.
2. Address: : unsurveyed land, at Mota rann, Kutch - , Village: Mudhan Tal: Bhuj Dist: 

Kachchh Pin: 370001
3. Type of Sample : REP
4. Sample Collected By : 4705 - MR. KISHAN JIVANBHAI DE
5. Quantity of Sample Received : 25ml each for SO2 and NOx
6. Code No. of the Sample : 9340355
7. Date & Time of Collection & Inwarding : 30/12/2025 13:15 to 30/12/2025 13:45 & 31/12/2025
8. Date of Start & Completion of Analysis : 31/12/2025 & 02/01/2026
9. Sampling Point : From Common Stack attached to 5 TPH & 1 TPH Boiler
10. Flow Details (Remarks) : Lignite
11. Mode of Disposal : APH + DC+ ESP + WS
12. Ultimate Receiving Body : 22310039
13. Temperature on Collection : 92 & pH Range on pH Strip : 480 Lit for PM, 60 Lit. for SO2 & 1142ml for 

NOx
14. Carboys Nos : Barcode
15. Parameters : 3

Sr Parameter Unit Test Method Result

1 1 - PM-Stack MG/NM3 IS: 11255 (Part – 1), 1985 (Reaffirmed 1999) 48
2 3 - SO2-Stack (PPM) PPM IS: 11255 (Part – 2), 1985 (Reaffirmed 2009) 68.8
3 29 - NOX-Stack PPM IS:11255(Part-7), 2005 0.86

Laboratory Remarks : ---------- By:521-H M Sorathia, SO Dt.: 02/01/2026

H M Sorathia, SO
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